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off afecrrior TS (sceett) @ swer wElGHn, Aol Jas v sife e e it I smuEY ueare Sar § b snuel SHRY sifaz 3 33 Jowt 6t I spEf <t 8 eselioe A
& oiret Jol Aot 3t SN vep oiiféar fen em, 32wl fawer ag en - Snooping and evasion of privacy into the life of Shri Rahul Gandhi by Delhi Police on two
inferences in March 2, and March 14, 2015. This is a clear case of political espionage and goes against the democratic values and undermines an
individual's right to privacy as granted by the Constitution.
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carried out to maintain records of vulnerable personalities. 3 =& ggor arem & @ was @t & @5 2 @it @ 5 a1 &, Riorast omar & € *
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SHRI MALLIKARJUN KHARGE : It is the height of idiocy never done in our tenure, sogial =15 war, Two former Delhi Police Commissioners have told
that activity like survey of MPs or proforma as given to the office of Rajiv Gandhi was never done in their tenure and termed the entire exercise as
the height of idiocy. ...(Interruptions)

ToTofler areerer & afa 3T 37 scton o an xifen

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI M. VENKAIAH NAIDU): Madam, it is not appropriate on the part of a senior MP like Shri Khargeji to make allegations against those
people. ...(Interruptions) It should not go on record. They are not present here.
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SHRI MALLIKARJUN KHARGE : The Ministry of Home Affairs has sought a report from the Delhi Police ...(Interruptions)
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SHRI M. VENKAIAH NAIDU: Madam, this is totally unfair. He is not willing to hear the response of the Government. ...(Interruptions)
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HON. SPEAKER: Please conclude now.
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#AoTofler szt @ 3muhl et 81 ai$ &) Now you listen to him.
...(Interruptions)
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HON. SPEAKER: Please listen to what he is saying. The Home Minister is not here. First listen to him and then say what you want to say.
... Interruptions)
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&3 @ord amufey ot 3 Rsaft safep ar Rsaft urdt @Y edle gorrsa 2fe Yo & a1 & @t 335 @y A Jraga 3 gn el @ siflzer A Maen aifdy; AF ey grefont 2 s 28wt
it & aie A € A 3a1 3 apft aa St siered 8, 325 e & Five hundred and twenty-six VIPs and VVIPs including the present Prime Minister, including
the former Prime Minister, including the BIP President, and including the President of the country today who was the Finance Minister earlier, have
all been profiled earlier also. ...(Interruptions)

It is a procedure started in 1957 by the Delhi Police. The pro-forma for collating information was revised in 1999 to maintain profiles of senior leaders
living in Lutyens' Delhi. Everybody including the Congress President was also profiled in 1998 and 2004, five years after the UPA came into power
also, and the last time in 2012; in between, her profile was updated thrice. The former Prime Minister Shri Vajpayee was also profiled in 1996 last.
He is seriously unwell. ...(Interruptions)

arrotofler areaig + amu 15 firore @Y o Rpeft & g aidl @vem; Now you will have to listen.
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The President Pranab Mukherjee was first profiled in 2001 and last in 2010 when he was a part of the UPA Cabinet. The others who were
profiled since the proforma was revised include Shri Advaniji in 2011 when there was no NDA Government; the External Affairs Minister Shrimati
Sushma Swaraj in 2013 when she was the Leader of the Opposition; the Finance Minister Shri Arun Jaitley in 2009; and the former Prime Ministers
Shri Deve Gowda and Shri Gujral in 2011. ...(Interruptions)

I can share with you that when I was a Member of the Opposition these people came and asked me some questions. They have with them my
signature also answering all those questions. ...(Interruptions) 1 thought, as Shri Kharge was saying, it was a routine inquiry about the Opposition
people. When I became a Minister, the same officers again came and the same questions were asked. ...(Interruptions)

They said it was a periodical inquiry and they tried to update the information. They also asked me who my frequent visitors were. 3ot @ar amumr aen
den-gam They said, 'Sir, we have to keep track of the security aspect. Are there any suspects roaming around in front of your house?' That was also
a question asked to me. ...(Interruptions)

The Delhi Police, between 2011 and 2013, have profiled people including the then Chief Minister Shrimati Sheila Dikshit; the Congress President's
Political Secretary, my friend, Shri Ahmed Patel; the former Defence Minister, another griend and great person, Shri George Fernandes.
...(Interruptions)

All these details were collected from time to time. In 1999, the proforma was revised. In 12 sections under descriptive role, the Delhi Police seek
details on ten points such as dress including shoes usually worn by the individuals. They are saying, 'What is this, silly?' It may look silly.
...( Interruptions)

I have a paper with me. A questionnaire was sent to Shri Atal Bihari Vajpayee. A question was, 'What sort of chappals do you wear?' His answer
was, 'I wear ordinary chappals, dhoti and kurta. ...(Interruptions)

HON. SPEAKER: It is okay.
...(Interruptions)
SHRI M. VENKAIAH NAIDU: They should know what kind of language is used. A wrong message is going. ...(Interruptions)

Another question is 'What is the colour?' It is of wheatish colour. The former Prime Minister of India, who is one of the noted parliamentarians, was
asked these things. The same things were asked about Sonia ji. The same proforma was given to Sonia ji also and she or her Secretary might have
filled it up. I do not go into these details.

So, this is a routine exercise taken up by the police. This has nothing to do with this or that model. It has become a fashion every time to bring
Gujarat into discussion. Gujarat is our pride. It is making advancement in every section. I am not able to understand what is wrong in that. Madam, I
have the details of the proforma. If he needs it, I can go to Kharge ji, because he is senior to many of us, and show to him the profiles — of his Party
Chief, former Prime Minister Shri Manmohan Singh, our leaders Shri Atal Bihari Vajpayee, Shri Advani and all, prepared and signed by those people.



Madam, they are trying to make an issue out of a non-issue. There is no question of keeping surveillance at all. My Government do not believe in
making any surveillance against anybody. It is a routine exercise taken up by the police as part of their duty. We should not cast aspersions and drag
the names of the officers who are not here to defend themselves. I hope that the Congress Party understands that by raising this issue it is not going
to help them but it will only be a self goal.
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...(Interruptions)
HON. SPEAKER: It is enough Kharge ji.

THE MINISTER OF FINANCE, MINISTER OF CORPORATE AFFAIRS AND MINISTER OF INFORMATION AND BROADCASTING (SHRI ARUN JAITLEY):
Madam, Kharge ji has raised an important issue. My senior colleague Shri Naidu has answered it. This is a security matter. Let us not trivialize or
politicize a security matter.

A practice has been going on from 1957. In 1987 a form was devised when Congress was in power. In 1999 it was revised. None of us is a
security expert. Why should they know the marks on our body? Are we aware of the fact that the body of a former Prime Minister of this country,
who was assassinated, was identified by his shoes and the footwear that he was wearing? Therefore, what kind of a shoe we wear may look funny
to the Congress Party today but it is relevant for security purposes. Which particular part of your body has a mole and whether you have a mustache
or not may sound very funny but from security point of view these details are necessary.

Were these details being collected during the period between 2004 and 2014? I have personally seen all those forms. It is no point discussing
those forms because a lot of personal details are being given. The then Prime Minister, Dr. Manmohan Singh's form, Mrs. Sonia Gandhi's form at
least four times every two years was being revised by the police itself. What kind of a dress you wear, what are the places you go for walks or other
recreational activities, are the personal details and the Security people keep a profile of it. If it is snooping they will do it on the sly. If they come to
your house and ask you to fill up the details, it is not snooping. It is for security purposes. I can understand you are short of issues but do not invent
an issue which does not exist.a€| (Interruptions)

HON. SPEAKER: Kharge ji, discussion is not going on. It is okay now.

12,29 hrs

MATTERS UNDER RULE 377+

HON. SPEAKER: Matters under Rule 377 shall be laid on the Table of the House. Members may personally hand over text at the Table of the House
as per practice.



